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MINISTRY OF AGRO AND RURAL INDUSTRIES
NOTIFICATION

R e

' . , New Delhi, the 17th August, 2006 e
G.S.R. 484(E).— The following bye-laws made by the Coir Board, in exercise of the powers conferred

3 and confirmed by the Central Government are hereby published as required by sub-section 2 of the said section 27

—

, amely:- :
1
1.(1) These bye-laws may be called the Coir Board (Services) Amendment Bye-laws, 2006,
2) They shall come into force o the date of their publication in the Official Gazette. . |
2. In the Coir Beard {Services) Bye-laws, 1983,
(i) in the opening paragraph, the words, figures and brackets “read with bye-law 15 of the Coir Board (Transaction of Business, Conditions of Service of Employees and
Maintenance of Accounts) Bye-laws, 1955 shall be deleted; o .
(i) in the Schedule, for the posts of Showroom Manager Grade I, Showroom Manager Grade 1f and Showroom Manager Grade 111 and the entries relating thereto in columns 1 to
10, the following shall be substituted, namely:-
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SCHEDULE

Name of | No, of | Classifi- | Scale of | Whether Age  limit | Educational and | Minimum Method of recruitment | In case of recruitment by
Post posts cation Pay selection post | for  direct | other qualifications for | whether bv direct | promotion/deputation/
or non- | recraits qualifications  for { promotion recruitment or by | transfer, grades from
selection post direct recruits. promotion or by | which
deputation/transfer  and | prometion/deputation/
percentage of the | transfer to be made
vacancies to be filled by
_ various methods
t 2 3 4 5 6 7 8 9 10
Showroom {Three) Group A | Rs.B000- Selection Not Not Applicable Five years regular | Promotion. Showroom Manager
Manager (2006) 275-13,500 Applicable service as Manager Grade 1I and Showroom
Grade | * subject to Grade-lI or Manager Manager Grade 1l-cum-
vartation Grade H-cum-Public Public Relations Officer.
dependent Relations Officer
on  work-
load
Showroom {Six) Group B | Rs.6500- Selection Not Nat Applicable Three years regular | Promotion. Showroom Manager
Manager {2006) 200-10,560 Applicable service as Manager Grade 111
Grade [I * subject to Grade 111
variation .
dependent
on  work-
load
Showroom (One) Group B | Rs.6500- Selection Not Not Applicable Degree of a | Promotion. Showroom Manager
Manager (2006) 200-10,500 Applicable recognised university Grade IiI
Grade II- | * subject to : with  three  years
cum-Public variation regular  service as
Relations dependent Manager, Grade TII
Officer at | on  wprk- and having
Deelhi ioad experience in public
relations, laison and
protocol.
Showroom {Twenty Group C | Rs.4500- "Non-Selection | 35 years Degree  of  a | Not applicabie (iy 30% by direct | Notapplicable
Manager three) 125-7,000 - recognised recruitment.
Grade 111 €2006) University or
* subject to equivalent  with
variation two Vears
dependent experience in
on  work- marketing of
load consumer
products
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Name
Post

of

No.

posts '

of

Classifi-
cation

Scale of

Whether
Pay selection
or

post
non-
selection post

Age limit | BEducational and { Minimum
for  direct | other + i qualifications for
Tecruits qualifications for { promotion

direct recruits.
Not Not applicable Three years regular
applicable service as Assistant

Showroom  Manager
or
Upper Division Clerk.

Method of recruitment

whether by direct
recruitment or by
promotion or by
deputation/ransfer  and
percentage of the

vacancies to be filled by

 various methods

(i) ~0% by promotion.

In case of recruitment by
promotion/deputation/
transfer, grades from
which
promotion/deputation/
transfer to be made

b N

Assigtant Showroom
Manager or Upper

Division Clerk

Note: The p;'incipal bye-laws were published in th
and last amended vide number S.0. 154(E), dated 27 F

e Gazette of India vide number S.0. 4481 dated 17 December, 1983
ebruary, 1997, ,
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